
t !n4 fl-Erc 3( ii) l qTf,l 6l llnltrl : ql]tlllq 5

NOTIFICATION

New Delhi. the l9$ Seprember, 2019

S.O. 3l9l(E).-in cxcrcisc of the po,rers confcned by sccrion Il of rhc Narional Invesrigarion Acr.
2003 (34 of 2008), the Cenkal Govemmenr in supeEessjon of rhe norifications of rhe covemrnenr ol Indta.
published in rh. Gazete of [ndia, Errraordinary, Perl II, Section ]. Sub-secrion (ii). vide No. SO 78?(E)
dared 26'i April, 201 1. S.O, 3537(F-) dared rhe 20'i Juty, 20tB and S.O. 5394(E) dared rhe 25 

| Ocobcr. 20lE,
crcept as respecis things done or omittcd to be done before slch sup€rsession, rhe CeDtral Government in
consultation wiih the Hon ble Chief Jusricc of $c RaJssrhan liigh Courl, hereby dcsignales rhe Coun ol
SpeDialJudte, CBI No. l. Jaipur as the Sp€cialCourr lor the purpose ofrhe said sub-section (l) ofsecrion ll
of rhe saj(l Act for rlrc trial ofScheduled OtGDces invcsriBrred by the National hvesrigadon Agency

Thejurisdict,on of the Spearal Coutt mcncioned above shall extend rhroughout fic Srare of Rajasrlan.

lF. No. I l0l l/0612019ArIA (Parj)l

PIYUSH COYAL. Jr Secy.
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RAJAS'IHAN I{IGH COURT , JODHPUR

No. Gen eral/Il/22t2012t1448 Datud: tin0t20t9
Copy forwarded to the flollowing for infonnation and necessary

action:-

l. All Registrars, Rajasthan I{igh Couft, .lodhpur/ Bench Jaipur
2. Special .ludgc, CBI No. l, Jaipur
3, A.O,J. Statistics/ cornputer cell (with a direction to upload the

same on lligh Court website.
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